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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
PATNA BENCH. PATNA 

Order Sheet 
...... ... ... ... .... ... Application No ... ... ... ... ...- ......... ...199 in - ..................... .4. ....... 

Applicant(s) ... ... . . ... ....... ... ... ... ... ... ... ... ... ... . 	...Respondent (s) ... ... ... .... ... ... .... ... ... 

Advocate fo# Applicant (s) .... ... ... ... ... ... ... 	...Advoc3te ._ ...Advocte tar Respondent (s) 

I
, 	............................................. .4....... .4* - .................... ... ... ... ... ... - •4...... 

Note of Resistry Orders of the Tribunal 

Oi —653/96 

26./ 6.4.99. 	None fOr the applicant. Shri.G. Bose, the 

learned counsel for the respondents is, of course 

present. I perused the earlier order—sheet. Pursuant 

to the order dated 22.3.99 9  this OA is dismissed or 

default. 

/CBS( 	 (s. NARSAN) 

VICE—CHAIRMMN 
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